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ECkEIcD]
[1@ = (Ffor fasmm)

At
FIThTdT, 12 AT, 2026

FAT. 1302(F).—D<=1T IRPR, Yod (3MvsHS) TR 2008 (2008 &1 11) (R sHH
g UTANq Sad AT FHET AT 8) & gRT 20 & DI SWIRT (1) §RT U Afdeaai &1 AT
PR gU IE GHEE Bl S & vErq b e yAaoE & ford ug g et e faavor
UG IUEE IgEl H I WA B ARy Xd uRIGHT BRI @ AagR el |
“MGT—YRUT =Y dI0STlo YT ATg 3l A ™TATYR 3RO0I0 H0—162,163, Al RBIEYR
3RO HO—165 U IS URHAIT 37R0SM0I0 Ho—169 & [TqTa, FRETT, YaeT R AT
& ford auferd €, QT A BT 3G B & IMUT 3 Bl BT BT

I A H RBaag @18 Afdd, 997 H 39 IR & yerH & fOfy 9 39 fea i &
AR, I SR & gRT 20(8) &I SU—GRT (1) & FENH SWIGd IRASHT & o), Wi 9
P Ao AR STIRT & FaeT H eI B BT

TS U] AT, [eH UTDHRI, ANTAqR JAT Tl Y376l UIadRI, ANTayR fI8R
geel & forRad # frar SRR &k S9H S9@ MR Iuafdid B8R de e UTram Ry, e
P AR wY ¥ AT A qarl & Aemm | gvicné P JGER UG BT 3R T4
eTal B GATs B dAT VAl 3R SifE, IE PIg B, B @ ULAN, O HeH WIEeRI

3L D TSI, Qe GRT AT AT &Yl DI ATATT IT AT DR FbATT;

1815 GI/2026 (1)
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ST IIfAfTH @ gRT 20(8) B SU-GRT (2) & A e UfreR gRT fhar a1 a1g
e SifaH BN,

S JMERGAT & i SHaTell A &1 Y@ied 3R g @R Suae 2 IR fRadg afed
ERT HeTH UIEaRT & SURIGd BTl H SHGT (R0 fhar ST FdhdT © |

EZ) | &1 9 T =0 g @wa | e i 3 e Srot el soiEREGar | wife 3T

%o o o YhIR fa Ihdl BdCA Ybs § faar
¥ PEERS
1 2 3 4 5 6 7 8 9 10
1 385 1341 T s 2 0.0161874 0.04 39T
144

2 67 1088 T s 2 0.0364217 0.09 39T
3 133 1340 Sl 93 2 0.0364217 0.09 e
4 251 1093 Sl 93 2 0.0404686 0.10 e
5 48 1339 Sl 93 2 0.0222577 0.055 e
6 48 1338 T AR FEA 0.0121405 0.03 39T
7 48 1337 T s 2 0.0161874 0.04 39T
8 48 1336 XA qerEy deq | 0.0080937 0.02 gof
9 48 1335 T HHAT AET 0.0161874 0.04 3er
10 48 1333 Sl AR FET 0.0060702 0.015 afer
11 48 1334 I AeEa e 0.0161874 0.04 goi
12 48 1332 et g 2 0.0505857 0.125 e
13 48 1331 et g 2 0.0364217 0.09 e
14 48 1330 T o 2 0.028328 0.07 39T
15 48 1329 T o 2 0.0121405 0.03 3er
16 329 1127 T HHTAY AET 0.0230671 0.057 39T
17 48 1128 Eonl AR TET 0.0101171 0.025 afer
18 48 1129 et TR TET 0.0121405 0.03 afer
19 48 1130 it s 2 0.0101171 0.025 N
20 48 1131 it s 2 0.0182108 0.045 N
21 391 1132 et Hig 2 0.0101171 0.025 e
22 183 1188 et Hig 2 0.0202343 0.05 e
23 48 1189 et Hig 2 0.0161874 0.04 e
24 48 1190 it o 2 0.0202343 0.05 N
25 48 1192 Rl 03 2 0.0263046 0.065 afer

26 48 1193 et fig 2 0.0202343 0.05 e
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144

385
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349

48

391

67

605
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02

129

370

100

183

397

236

408

183

396

129

465

385

385

312

1341

1088

1342

1087

1343

1352

1085

1084

1083

1082

1081

1718

1094

1719

1376

1375

1371

1370

1363

1323

1321

1320

1363

1377

1380

1381

1715

1714

1710

1706

1705

Runll

s 2

s 2

WS 2

WS 2

s 2

s 2

s 2

WS 2

WS 2

s 2

s 2

W 2 3

s 2

s 2

Ex
A5 2
A5 2
A5 2
A5 2
s 2
As 2
s 2
s 2
s 2
s 2
98 2
98 2
98 2
98 2

s 2
s 2

0.028328

0.0607029

0.0364217

0.042492

0.0263046

0.0971247

0.0546326

0.0364217

0.0343983

0.0607029

0.042492

0.0687966

0.0323749

0.0364217

1.1986788
0.0384451
0.0607029

0.042492
0.0101171
0.0202343
0.0687966

0.042492
0.0080937
0.1133121
0.0485623
0.0364217
0.0526092

0.056656

0.056656
0.0404686
0.0161874

0.0101171

0.07

0.15

0.09

0.105

0.065

0.24

0.135

0.09

0.085

0.15

0.105

0.17

0.08

0.09

2.962
0.095
0.15
0.105
0.025
0.05
0.17
0.105
0.02
0.28
0.12
0.09
0.13
0.14
0.14
0.10
0.04

0.025
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58

59

60

61

62

63

64

65

67

68

69

70

71

72

73

74

75

76

77

78

79

80

TellgxX

144

130

111

183

183

200

397

1442

1236

1236

962

962

2140

132

197

1868

132

1880

1880

132

1880

94

60

78

292

1382

1383

1399

1400

1376

5137

5146

5147

5052

5053

5071

5072

5138

5139

5132

5133

5135

5072

5126

1020

1009

998

999

Runll

kenl

s 2
HHTTHT AE
Aie 2
A 2
s 2

TR Uh

0.0242811
0.0343983
0.0505857
0.0060702
0.0161874
0.8538868

0.0445154

0.0445154

0.0485623

0.0101171

0.0222577

0.0465389

0.0364217

0.07082

0.0607029

0.0607029

0.0242811

0.042492

0.0040468

0.0040468

0.520021

0.1558042

0.1254527

0.1962728

0.0121405

0.06 39
0.085 39T
0.125 SN
0.015 SN
0.04 SN
2.11

0.11 39T
0.11 SN
0.12 e
0.025 e
0.055 SN
0.115 SN
0.09 SN
0.175 &N
0.15 39
0.15 &N
0.06 3
0.105 39
0.01 &N
0.01 a9
1.285

0.385 a9
0.31 a9
0.485 a9
0.03 39T
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88

89
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92

93

94

95

96

97

98

99

100

101

102

103

104

111

292

230

102

230

53

233

58

30

172

172

172

58

285

285

171

171

231

119

119

372

372

211

211

994

984

985

982

981

961

962

963

964

1012

1013

1011

966

1022

1023

1008

1007

1006

1000

1004

1001

1003

1002

992

Runll

LSl

RN

CERS]

EFTER TP

s 2

WS 1

R Uh

R Uh

R Uh

R Uh

e U
SRR

ETER TP

0.248882

0.0728435

0.0971247

0.0768903

0.0263046

0.2080087

0.0121405

0.1072418

0.0404686

0.0242811

0.0768903

0.0833653

0.0080937

0.1092652

0.0768903

0.234718

0.0951012

0.1355698

0.0586795

0.0404686

0.0687966

0.0404686

0.0607029

0.0364217

0.615

0.18

0.24

0.19

0.065

0.514

0.03

0.265

0.10

0.06

0.19

0.206

0.02

0.27

0.19

0.58

0.235

0.335

0.145

0.10

0.17

0.10

0.15

0.09

KNI
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105 IR ol 383 993 Xl CEESEY 0.1031949 0.255 afer

106 383 987 LGl s 1 0.0951012 0.235 3

107 292 988 XA 1S 1 0.0384451 0.095 afer

108 27 1272 LGl gex al 0.1355698 0.335 3

109 202 1271 ReGil gER U 0.0364217 0.09 e
@l 2.9380204 7.26

[T, . 4, U. 31/ 4/268(A)]
HATS @, q&T ST strerawrr/Aamr
MINISTRY OF RAILWAYS
[East Railway (Construction Department)]
NOTIFICATION
Kolkata, the 12th March, 2026

S.0. 1302(E).—In exercise of the powers conferred by sub section (1) of Section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act,) the Central Government, after being
satisfied that for public purpose, the land, the brief description of which has given in the schedule annexed hereto, is
required for execution, maintenance, management and operation of mouza pyalapur ROB NO 162,163, Mouza
Rifadpur ROB NO 165 and Mouza Parasbanna ROB NO 169 under the Special Railway Projects namely, “Godda-
Pirpainti New B.G. Rail Line” in the district of Bhagalpur in the State of Bihar, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of 20Dof the said Act;

Every such objection shall be made to the competent authority, namely, District Land Acquisition Officer,
Bhagalpur, Bihar in writing and shall set out the grounds thereof, and the competent authority shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and
after making such further enquiry if any as, the competent authority thinks necessary by order, either allow or disallow
the objections;

Any order made by the competent authority under sub-section (2) of Section 20D of the said Act shall be
final;

The land plans and the details of the covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the compete authority.

Area
Area
SI. No. Name of Mauza Thana/ Khata Plot No. Type of Nature of to be acquired to l‘)e Affected
No. No. land land (In Hac.) acquired Plot
- (In Acre)
1 2 3 4 5 6 7 8 9 10
1 385 1341 Private Bhit-2 0.0161874 0.04 Part
2 67 1088 Private Bhit-2 0.0364217 0.09 Part
3 133 1340 Private Bhit-2 0.0364217 0.09 Part
4 251 1093 Private Bhit-2 0.0404686 0.10 Part
Pyalapur 144
48 1339 Private Bhit-2 0.0222577 0.055 Part
6 48 1338 Private Makan may 0.0121405 0.03 Part
Sahan
7 48 1337 Private Bhit-2 0.0161874 0.04 Part
8 48 1336 Private Makan may 0.0080937 0.02 Full

Sahan
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32
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35

36

37

38

39

Pyalapur

144

48

48

48

48

48

48

48

329

48

48

48

48

391

183

48

48

48

48

385

67

67

349

48

391

67

605

67

465

391

271

1335

1333

1334

1332

1331

1330

1329

1127

1128

1129

1130

1131

1132

1188

1189

1190

1192

1193

1341

1088

1342

1087

1343

1352

1085

1084

1083

1082

1081

1718

1094

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Makan may
Sahan
Makan may
Sahan
Makan may
Sahan
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Makan may
Sahan

Makan may
Sahan

Makan may
Sahan
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2

AamBag
Bhit-2

0.0161874

0.0060702

0.0161874

0.0505857

0.0364217

0.028328

0.0121405

0.0230671

0.0101171

0.0121405

0.0101171

0.0182108

0.0101171

0.0202343

0.0161874

0.0202343

0.0263046

0.0202343

0.028328

0.0607029

0.0364217

0.042492

0.0263046

0.0971247

0.0546326

0.0364217

0.0343983

0.0607029

0.042492

0.0687966

0.0323749

0.04

0.015

0.04

0.125

0.09

0.07

0.03

0.057

0.025

0.03

0.025

0.045

0.025

0.05

0.04

0.05

0.065

0.05

0.07

0.15

0.09

0.105

0.065

0.24

0.135

0.09

0.085

0.15

0.105

0.17

0.08

Part

Part

Full

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part
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50

51

52
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56

57

58

59

60

61

62

63

64

65

66

67

68

69

70

Pyalapur

Rifadpur

144

130

465

02

129

370

100

183

397

236

408

183

396

129

465

385

385

312

183

183

200

397

1442

1236

1236

962

962

2140

132

197

1719

1376

1375

1371

1370

1363

1323

1321

1320

1363

1377

1380

1381

1715

1714

1710

1706

1705

1382

1383

1399

1400

1376

5137

5146

5147

5052

5053

5071

5072

5138

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Bhit-2

Total
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Bhit-2
Sahan
Bhit-2
Bhit-2
Bhit-2
Makan may
Sahan
Bhit-2
Bhit-2
Bhit-2
Total

Bhit-2

Bhit-2

Bhit-2

Bhit-2

Bhit-2

Bhit-2

Bhit-2

Bhit-2

0.0364217

1.1986788
0.0384451

0.0607029

0.042492

0.0101171

0.0202343

0.0687966

0.042492

0.0080937

0.1133121

0.0485623

0.0364217

0.0526092

0.056656

0.056656

0.0404686

0.0161874

0.0101171

0.0242811

0.0343983

0.0505857

0.0060702

0.0161874

0.8538868

0.0445154

0.0445154

0.0485623

0.0101171

0.0222577

0.0465389

0.0364217

0.07082

0.09

2.962
0.095

0.15

0.105

0.025

0.05

0.17

0.105

0.02

0.28

0.12

0.09

0.13

0.14

0.14

0.10

0.04

0.025

0.06

0.085

0.125

0.015

0.04

0.11

0.11

0.12

0.025

0.055

0.115

0.09

0.175

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part
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71

72

73

74

75

76

71

78

79

80

81

82

83

84

85

86

87

88

89

90

91

92

Rifadpur

Parashbanna

130

111

1868

132

1880

1880

132

1880

94

60

78

292

292

230

102

230

53

233

58

30

172

172

172

5139

5132

5133

5135

5072

5126

1020

1009

998

999

994

984

985

982

981

961

962

963

964

1012

1013

1011

Private

Private

Private

Private

Private

Private

Total

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Bhit-2

Bhit-2

Bhit-2

Nai Parti

Bhit-2

Bhit-2

Bhit-1

Bhit-2

Bhit-1

Dhanhar-1

Dhanhar-2

Bhit-1

Bhit-1

Bhit-1

Bhit-2

Dhanhar-2

Dhanhar-1

Bhit-2

Bhit-2

Bhit-2

Bhit-1

Bhit-1

0.0607029

0.0607029

0.0242811

0.042492

0.0040468

0.0040468

0.520021
0.1558042

0.1254527

0.1962728

0.0121405

0.248882

0.0728435

0.0971247

0.0768903

0.0263046

0.2080087

0.0121405

0.1072418

0.0404686

0.0242811

0.0768903

0.0833653

0.15

0.15

0.06

0.105

0.01

0.01

1.285
0.385

0.31

0.485

0.03

0.615

0.18

0.24

0.19

0.065

0.514

0.03

0.265

0.10

0.06

0.19

0.206

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part
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93

94

95

96

97

98

99

100

101

102

103

104

105

106

107

108
109

58

285

285

171

171
Parashbanna 111

231

119

119

372

372

211

211

383

383

292

27
202

966

1022

1023

1008

1007

1006

1000

1004

1001

1003

1002

992

993

987

988

1272
1271
Total

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Private

Bhit-1

Bhit-1

Bhit-1

Bhit-2

Bhit-2

Dhanhar-1

Dhanhar-1

Dhanhar-1

Dhanhar-1

Dhanhar-1

Dhanhar-1

Dhanhar-1

Dhanhar-1

Bhit-1

Bhit-1

Dhanhar-2
Dhanhar-1

0.0080937

0.1092652

0.0768903

0.234718

0.0951012

0.1355698

0.0586795

0.0404686

0.0687966

0.0404686

0.0607029

0.0364217

0.1031949

0.0951012

0.0384451

0.1355698
0.0364217
2.9380204

0.02

0.27

0.19

0.58

0.235

0.335

0.145

0.10

0.17

0.10

0.15

0.09

0.255

0.235

0.095

0.335
0.09
7.26

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

Part

[F. No. CAO/Con/L/268(A)]
MANOJ KHAN, Chief Administrative Officer/Con.
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